‘4 of 1950,

ITION (GONTINUANCE)
963

No. 5i OF.{1963. .

[30th December, 1963]

An Act to continue the Preventive Detention Act, 1950, for a
furthergeriod.

BE it enacted by Parliament in} the Fourteenth Year of the
Republic of India as follows:i— ' B

1. This Act may be called the Preifentlve Detentlon (Contmuance) Short
Act, 1963, | f tle.

|

2. In sub-section (3) of section.1jof the Preventive Detention Act, Amend-
1950, for the figures, letters and words “31st day of December, 19637, ;fffiin"fl

the figures, letters and:-words “31st day of December, 1966” shall be
substituted.
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